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grfee T THfAT
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g 792] < Reeeht, geeafdam, wad 13, 2025/4T 24, 1946
No. 792] NEW DELHI, THURSDAY, FEBRUARY 13, 2025/MAGHA 24, 1946
s TREgT S TSR JATd

T2 feetl, 13 weasT, 2025

FEAT. 796(3T).—Fea T TLHT, TS TSTHRT STTATHIH 1956 (1956 1 48) (S =HH T8F T4
IF ATETHIT FgT TAT &) il 91T 3F =l IT-eITT (1) FIET V& RRAT T TN FXd g0, Tg THTHTT gl ST
& AT 6 qeET TsT % ASw f5er 7 Greenfield Expressway & .1, 25.304 & f&.#1. 53.095
(TATYY) TF & I-GUE & AT (ATSIHLU/TEE Qee Aigd 2-7/4- FT FT AR, LA, Tawe 3T
THATAT o ATH TATS & [oI0 ag G TOferd g foreent |fer avi $= ree= # & w7 §, Ut oo &
ST T o ST ST T IO FLAT S |

Fre AT =Af<h, ST 3% 9 # Baas g, S A= a| &t amr 37 6t IT-am7 (1) F eI qarh
SIS o o0 UHT IH o ITANT 92 TSI H TH ATEEAT & TR Sl A & ShHE & & FiaL v
AT T T TR |

UHT S ST TeH TR, g Yo efsede |y 7| &1 orfaq & 7 g&=qa &t
STOAY 3T IEH IHE AT AT FFT STUr 37 e Irferam<y, s irshal 1 sFi~mra =9 § 47 Fret
fafers T9eaw T g ST FT SE9Y T &Y UHT =it & gAars & TET aAT UHT 7 =T FA &

1174 G1/2025 @)
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TAT, A(< e &, S TeH TIAHET AEaeqs THA, AR T AT T ATTIAT 1 SATATT FHT FaT AT
FATATT T AT |

Ih sAferfea &t e 3 it IT-4TRT (2) F Tef werw wrfersTe grer oAt A e oft sraer sifay
T |

TH STTEEAAT o ST AT ATAT I 6 TG AT A= AT TEH TR 6 Ih FIATAT H ITASE
& ST 3T [RaaE SARRAT T HLreAT foham ST aaat 3 |

ALIAT

qENTHT 1157 & "2 1ol § Greenfield Expressway # .41, 25.304 & .71, 53.095 (78T®) & fow
ST T ST AT HEAAT g ATAT HLAAT Algd A &1 drerd g

TS T ATH: AT St &7 AT A=s®

EALED ER MRS CILEIR IR (I R E A Tl R ek &7 dTHA

Hear (Tt Z=hTE) (FFAT)

1 2 3 5 6

AT AT AT frawte
UEEIE IS NS

1 103 REIRGED) SE] 1011.71 (3 H1e2) 0.1011714
2 113 ;;?'a L - 5564.43 (37 Hiz7) 0.5564427
3 120 AT (THTEE) (@ 708.199 (7 wiex) 0.0708199
4 43/2 ;;?'a SR (e 18315.5 (a1 #1e7) 1.83155
UEEIKIL A CIE]

5 142/1 TR (FIF2)  |[3T3 885.249 (a1 H12%) 0.0885249
Tie T AT TrIAT SR[ET
6 257/28/2 AT (THTERE) (3T 302.996 (7T #iex) 0.0302996
UEEIKIEHE R E R |

7 103 REICED) Iz 467.4 (3 Hiex) 0.046794
8 104 EEIEGEY EL 176.556 (377 Hiax) 0.017656
9 107 REIRGED) SE] 2023.43 (7 wiex) 0.202343
10 108 AT (72T) Iz 718.09 (T Hie) 0.071809
11 109 EEIEGEY EL 1154 .4 (T H123) 0.11544
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3

12 111 fRsft (72T) Iz 387.142 (7t Hi=x) 0.0387142
13 112 fsft (72T) Iz 362.741 (3 Hiex) 0.036274
14 115 fRsft (727) Iz 222.17 (3 Hiev) 0.022217
15 119 fAsft (72T) Iz 131.941 (3 #iew) 0.0131941
16 122 fAsft (72T) Iz 292.742 (3 Hiex) 0.029274
17 134 EEIRGED) I 202.343 (3 Hiex) 0.020234
18 135 fsft (72T) Iz 383.376 (a1 Hiex) 0.0383377
19 150 [REIREED e 347.97 (% #ie2) 0.034797
20 151 fAsft (72T) Iz 260.341 (3 Hiex) 0.026034
21 155 fAsft (72T) Iz 74.271 (3 HiX) 0.007427
22 156 EEIECEY B 1517.57 (a1 #ieX) 0.1517571
23 159 fAsft (72T) Iz 83.642 (7 HIeX) 0.0083642
24 221 EEIECEY I 216.969 (T H127) 0.021697
25 222 fAsft (72T) Iz 165.87 (= #iev) 0.016587
26 225 fAsft (72T) Iz 439.256 (3 HIX) 0.043926
27 226 st (927) I 2845.23 (a1 Hiew) 0.2845223
28 258 fAsft (72T) Iz 581.313 (T Hiex) 0.058131
29 259 i (2m) £ 263.25 (7 Hiev) 0.026326
30 260 $ g:)ﬁ? SRl 2196.36 (I Hi=x) 0.219636
31 261 REIGED) B 1811.76 (a1 #iev) 0.181176
32 265 [REIREED Iz 1112.88 (3 Hiev) 0.1112885
33 266/10 [REIREED T 2125.99 (77 Hi=x) 0.21246
34 266/11 sft (72T) SR 1922.26 (a7 Hiev) 0.1922256
35 266/12 EEIEGED) iR 202.342 (3 #iev) 0.020234
36 266/13 sft (72T) I 5665.6 (3 HIeT) 0.5665598
37 266/14 fAsft (72T) T 10724.2 (3 Hiew) 1.072417
38 266/15 [REIREED SE) 910.54 (T i) 0.091054
39 266/3 fAsft (72T) Iz 202.342 (= Hiex) 0.020234
40 266/4 [REIREED SE) 809.371 (3 Hiax) 0.0809371
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41 266/5 st (727) T 1821.09 (FF #Hiaw) 0.182109
42 266/6 EEIEGEY iR 4350.37 (337 Hew) 0.435037
43 266/7 IEEICEY T 3338.66 (34T Hie) 0.333866
44 266/8 EEINGEY =TT 202.342 (a3 Hiew) 0.020234
45 266/9 EEIEGEY I 910.542 (3t H1ew) 0.091054
TR (THTEE
46 270/1 ) ( iR 607.028 (a1 H123) 0.060703
AR (TS
47 270/3 o) ( T 1719.91 (at #Hiew) 0.171991
TR (THTEE
48 270/4 ) ( =TT 1416 (37 H1ex) 0.14164
TR (THTE
49 270/5 PN ( T 910.542 (33T H1ev) 0.091054
50 270/6 o) (e =TT 2225.77 (3 HieX) 0.222577
51 270/7 ;_::' (RS T 404.685 (a7 Hi2) 0.040469
52 270/8 ) (e T 303.514 (337 Hiew) 0.030351
53 271 st (927) I 1674.37 (a1 #i2X) 0.167437
54 274 st (72T) ELA 531.726 (33T HIeX) 0.053173
55 275 EEIEGEY ELA 112.242 (a1 #i2X) 0.011224
56 314 IEEUNRED) T 2619.15 (347 Hi2) 0.261915
57 315 IEEIECEY ELA 473.527 (a1 Hiew) 0.047353
58 321 IEEUNRED) T 8011.57 (34T Hiev) 0.801157
59 322 EEIEGED) iR 454416 (337 HieX) 0.454416
60 323 EEIEGEY SR 23269.4 (3 Hiew) 2.326942
61 420 e (forrm)  |[3e 3540.99 (347 Hi2v) 0.3541
e T qTH: AT
62 101 EEIEGEY ELA 25.292 (T HieX) 0.002529
63 103 EEIEGED) I 302.714 (3 H12X) 0.030271
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64 107 [REIREED T 682.273 (I HieT) 0.068227
65 109 REIREED £ 3908.04 (7 HYaw) 0.390804
66 124 EEIEGED) I 202.342 (3 Hiex) 0.020234
67 125 REIREED I 104.029 (7 Hiev) 0.010403
68 2 REIREED I 17.945 (77 Hiaw) 0.001795
69 223 TR (TaHe) (& 10545.7 (T Hiev) 1.054565
70 345 REIREED SR 98.266 (i i) 0.009867
71 354 [REIREED SIE] 198.63 (3 Hiaw) 0.019863
72 357 fAsft (72T) SRl 39.3 (3 Hiex) 0.00393
73 360 fAsft (72T) SRl 1357.06 (3 #iew) 0.135706
74 375 EEIECEY T 674.549 (3 HIex) 0.067455
75 380 fAsft (72T) Iz 726.56 (3 H1X) 0.072656
76 387 [REIREED SIE] 13807.6 (T Hiev) 1.380757
77 388 fAsft (72T) SRl 16384.4 (a1 Hiew) 1.63844
78 389 fAsft (72T) SRl 2605.02 (T Hi=x) 0.260502
79 390 st (927) SR 2731.63 (a1 HIew) 0.2731627
80 391 fAsft (72T) SRl 7941.95 (3t Hiex) 0.794195
81 393 st (927) SR 7591.61 (3 H12%) 0.759161
82 394 fAsft (72T) SRl 2225.77 (3 Hiex) 0.222577
83 395 fAsft (72T) SRl 758.785 (a1t Hiex) 0.075879
84 396 IREIREED SR 5386.19 (a1 H1aT) 0.538619
85 398 [REIREED T 8751.33 (7 Hiex) 0.875133
86 399 EEIEGEY T 24205.3 (T H127) 2.420526
87 67 [REIREED e 75.969 (T #iew) 0.007597
88 71 EEIEGED) I 1413 (T HieX) 0.1413
89 79 IREIREED £ 303.514 (7 HYaw) 0.030351
90 94 [REIREED e 2630.46 (3 H12T) 0.263046
91 95 REIREED £ 1871.17 (7 Hiev) 0.1871168
92 97 [REIREED e 25.951 (=t #Hiev) 0.0025951
T T ATH: FHATIE
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93 375 [REIREED SR 809.371 (7 Hiex) 0.08094
94 385 fsft (72T) SRl 1365.81 (a1 #iew) 0.13658
95 Road T (AR) |5 245.502 (7 HY2T) 0.02455
AT T 7T TETIR

e FT AT ETIES

96 14 [REIREED SR 776.85 (T i) 0.07769
e T ATH: Ygiaeat

97 112 EEIECEY T 556.443 (T HIe) 0.0556443
08 149 fAsft (72T) SRl 92.4 (3 Hiex) 0.0092414
99 150 fAsft (72T) SRl 512.81 (3 H1eX) 0.0512814
100 151 [REIREED SIE] 340.89 (T #iev) 0.0340885
101 154 fAsft (72T) SRl 1821.09 (7 #iew) 0.1821085
102 155 T (forw) (o 2519.77 (a1 Hiex) 0.251977
103 161 fAsft (72T) SRl 50.586 (3 H1eX) 0.0050586
104 167 fAsft (72T) Iz 799.36 (3 H1X) 0.0799363
105 171 st (927) I 264.94 (3 Hiew) 0.0264938
106 172 fAsft (72T) Iz 131.81 (= #iew) 0.0131808
107 174 TLEHET (THTES) |[ae 986.35 (a3t ©iev) 0.0986347
108 175 THRT (T (3T 910.54 (3 H1eX) 0.0910543
109 176 fAsft (72T) Iz 800.15 (3 H1eX) 0.0800146
110 |63 IREIREED £ 252.928 (7 H1aw) 0.0252928
111 64 fAsft (72T) T 365.186 (3 Hiz¥) 0.0365186
112 |75 REIGED) B 4451.54 (77 H12X) 0.4451542
113 |76 [REIREED T 142.985 (= #Hiev) 0.0142985
114 |77 st (z) =SR] 821.643 (7 Hiex) 0.0821643
115 79 FstT (3T) ELA 455.271 (337 H2w) 0.0455271
116 |82 st (z7m) e 498.64 (7 Hiev) 0.0498643
117 84 it (37T) T 829.57 (3T #iev) 0.0829571
118 85 EEIEGED) iR 289.14 (a1 HIev) 0.0289141
119 |87 [REIREED SE) 105.94 (3 Hiex) 0.0105943




[STRT [I—&uE 3(ii)] T T TSI © T 7

120 |88 [REIREED SR 1963 (a7 Hiex) 0.1962999
121 89 REIREED SR 252.91 (7t iev) 0.0252914
122 96 EEIEGED) I 3844.51 (a1 Hiex) 0.3844513
UEEAKIEAE TR NG
123 ||403 REIREED SR 304 (7 H1aw) 0.030351
124 |l406 TR (TETEE) (3T 44.94 (77 Hi=x) 0.004494
125 407 EEIEGEY T 5058.57 (T H12%) 0.505857
126 428 EEIECEY T 1331 (T HieX) 0.133081
127 |1429 fAsft (72T) SRl 110 (3 H1e2) 0.011016
128  |1430 fAsft (72T) SRl 321 (T #iew) 0.032138
129 432 EEIECEY T 37.557 (a1 Hiex) 0.003756
130  ||436 fAsft (72T) SRl 8104.54 (3 Hi=x) 0.810454
131 438 EEIECEY T 6727.9 (3 Hiex) 0.67279
132 |1443 fAsft (72T) SRl 135.071 (3 #iew) 0.013507
133|482 @T SIp] 3011 (7 Hi=v) 0.301087
Total 30.0812838

[T &. NHAI/PIU-HYD/NH-161AA/HRRR/DPR/2022/3A]
qT S, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th February, 2025

S.0. 796(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Expressway in the stretch of land from Km. 25.304 to Km. 53.095 (NARSAPUR) in the district of MEDAK in the state
of TELANGANA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, REVENUE DIVISIONAL OFFICER
NARSAPUR in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.
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The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Expressway in the stretch of
land from Km. 25.304 to Km. 53.095 (NARSAPUR) in the district of MEDAK in the state of TELANGANA

State: TELANGANA

|[District: MEDAK

SI. No. Survey/Plot Type of Land Nature of Areal Area
Number Land (in Local Unit)||  (in Hectares)

L1 | 2 | 3 [ 5 | 6 |
|Taluk: Shivampet |
|ViIIage: Lingojiguda |
11 103 ||Private (Patta) |lory ||1011.71 (Square Meter )| 0.1011714|
2 113 E;’r‘]’;r)“me”t (Assigned |, 5564.43 (Square Meter ) 0.5564427
3 ||l120 ||Government (Assigned ) ||wet || 708.199 (Square Meter )|| 0.0708199)
4 4312 E;’r‘]’;)mme”t (Assigned I o 18315.5 (Square Meter ) 1.83155
|Vi||age: Pambanda |
I5 ||142/1 ||Government (Forest)  |[Dry || 885.249 (Square Meter )|| 0.0885249)
Village: Pothula Boguda |
|6 ||257/28/2 ||Government (Assigned ) ||Dry ||302.996 (Square Meter )|| 0.0302996|
|Vi||age: Konthanpalle |
7 103 ||Private (PATTA) |[wet || 467.4 (Square Meter )| 0.046794|
l8 ||104 ||Private (PATTA) ||wet || 176.556 (Square Meter )|| 0.017656|
l9 ||l107 ||Private (PATTA) | % |2023.43 (Square Meter )| 0.202343|
10 |l108 ||Private (PATTA) |[wet || 718.09 (Square Meter )| 0.071809)|
11 109 ||Private (PATTA) ||wet || 1154.4 (Square Meter )|| 0.11544]
12 111 ||Private (PATTA) [|wet |387.142 (Square Meter )| 0.0387142)
13 112 ||Private (PATTA) || Wwet |362.741 (Square Meter )|| 0.036274]
4 s ||Private (PATTA) ||wet || 222.17 (Square Meter )| 0.022217|
15 119 ||Private (PATTA) [|wet ||131.941 (Square Meter )| 0.0131941]
|16 ||122 ||Private (PATTA) ||Wet ||292.742 (Square Meter )|| 0.029274|
17 134 ||Private (patta) [[wet |[202.343 (Square Meter )| 0.020234|
18 |[135 ||Private (PATTA) [|wet ||383.376 (Square Meter )|| 0.0383377|
19  |l150 ||Private (PATTA) |[wet || 347.97 (Square Meter )| 0.034797|
[0 151 ||Private (Patta) [[wet |[260.341 (Square Meter )| 0.026034|
1 155 ||Private (Patta) [|wet || 74.271 (Square Meter )|| 0.007427|
22 |56 ||Private (Patta) |[wet ||1517.57 (Square Meter )| 0.1517571]
3 |l159 ||Private (Patta) [[wet || 83.642 (Square Meter )| 0.0083642]
4 |l221 ||Private (Patta) [|wet || 216.969 (Square Meter )|| 0.021697|
5 |l222 ||Private (Patta) |[wet || 165.87 (Square Meter )| 0.016587|
26 |l225 ||Private (Patta) |[wet || 439.256 (Square Meter )| 0.043926|
27 ||226 ||Private (Patta) |lwet || 2845.23 (Square Meter )| 0.2845223)|
28 ||258 ||Private (Patta) [lwet ||581.313 (Square Meter )| 0.058131|
29 |l259 ||Private (Patta) |[wet || 263.25 (Square Meter )| 0.026326|
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Government (Government

30 260 Assigned Land) Dry 2196.36 (Square Meter ) 0.219636
31 |je61 ||Private (Patta) ||wet || 1811.76 (Square Meter )| 0.181176|
32 |[265 ||Private (Patta) [[wet |[1112.88 (Square Meter )| 0.1112885|
133 ||266/10 ||Private (Patta) |IDry ||2125.99 (Square Meter )| 0.21246)
34 |l266/11 ||Private (Patta) |[ory || 1922.26 (Square Meter )| 0.1922256)
35 |[266/12 ||Private (Patta) |[ory |[202.342 (Square Meter )| 0.020234|
36 ||266/13 ||Private (Patta) |IDry || 5665.6 (Square Meter )| 0.5665598)|
137 |l266/14 ||Private (Patta) |[ory || 10724.2 (Square Meter )| 1.072417|
38 |[266/15 ||Private (Patta) |[ory || 910.54 (Square Meter )|| 0.091054|
39 ||266/3 ||Private (Patta) [[wet ||202.342 (Square Meter )| 0.020234|
|4O ||266/4 ||Private (Patta) ||Dry ||809.371 (Square Meter )|| 0.080937l|
l4a1  |[266/5 ||Private (Patta) % || 1821.09 (Square Meter )|| 0.182109)|
la2  ||266/6 ||Private (Patta) |lory ||4350.37 (Square Meter )| 0.435037|
|43 ||266/7 ||Private (Patta) ||Dry ||3338.66 (Square Meter )|| O.333866|
l44  |[266/8 ||Private (Patta) % || 202.342 (Square Meter )|| 0.020234]
las  ||266/9 ||Private (Patta) |lory ||910.542 (Square Meter )| 0.091054|
46 2701 E‘r’]‘ée)mme”t (Assigned I o 607.028 (Square Meter ) 0.060703
47 27013 Ii;"ée)mme”t (Assigned |5y, 1719.91 (Square Meter ) 0.171991
48 270/4 Eg‘ée)mmem (Assigned |5 1416 (Square Meter ) 0.14164
49 270/5 f;‘;‘ée)mme”t (Assigned |5y, 910.542 (Square Meter ) 0.091054
50 270/6 Eg\ée)rnment (Assigned Dry 2225.77 (Square Meter ) 0.222577
51 270/7 Eg\ée)rnment (Assigned Dry 404.685 (Square Meter ) 0.040469
52 270/8 f;‘;‘ée)mme”t (Assigned |5y, 303.514 (Square Meter ) 0.030351
53 le71 ||Private (PATTA) ||wet | 1674.37 (Square Meter )| 0.167437|
b4 |[274 ||Private (PATTA) [[wet |[531.726 (Square Meter )| 0.053173]
55 ||275 ||Private (PATTA) |lwet ||112.242 (Square Meter )| 0.011224|
56  |[314 ||Private (PATTA) |[ory |[2619.15 (Square Meter )| 0.261915]
57 |[315 ||Private (Patta) [[wet |[473.527 (Square Meter )| 0.047353]
s |[321 ||Private (Patta) |lDry ||8011.57 (Square Meter )| 0.801157|
b9 |[322 ||Private (PATTA) |[ory |[4544.16 (Square Meter )| 0.454416]
0 |[323 ||Private (Patta) |[ory |[23269.4 (Square Meter )| 2.326942]
l61  |l420 ||Government (SHIKAM ) |[wet ||3540.99 (Square Meter )| 0.3541]
|Vi||age: Ratnapoor |
l62 101 ||Private (PATTA) [[wet || 25.292 (Square Meter )| 0.002529)
63 |[103 ||Private (PATTA) [[wet ||302.714 (Square Meter )| 0.030271]
la |07 ||Private (PATTA) [lwet ||682.273 (Square Meter )| 0.068227|
ls  |[109 ||Private (PATTA) |[wet ||3908.04 (Square Meter )| 0.390804|
|66 ||124 ||Private (Patta ) ||Wet ||202.342 (Square Meter )|| 0.020234|
67 |l125 ||Private (PATTA) [lwet ||104.029 (Square Meter )| 0.010403|




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

EE ||Private (PATTA) [[wet || 17.945 (Square Meter )|| 0.001795]
l69  |[223 ||Government || Wet || 10545.7 (Square Meter )|| 1.054565|
70 |[345 ||Private (Patta) |[ory || 98.266 (Square Meter )| 0.009867]
71 |[354 ||Private (PATTA) |[ory || 198.63 (Square Meter )| 0.019863|
72 |i357 ||Private (PATTA) |IDry | 39.3 (Square Meter )| 0.00393|
73 |[360 ||Private (PATTA) |[ory ||1357.06 (Square Meter )| 0.135706]
74 |[375 ||Private (PATTA) |[ory ||674.549 (Square Meter )| 0.067455]
75 ||380 ||Private (PATTA) [[wet || 726.56 (Square Meter )| 0.072656|
76 |[387 ||Private (PATTA) |[ory ||13807.6 (Square Meter )| 1.380757|
77 |[388 ||Private (PATTA) |[ory ||16384.4 (Square Meter )| 1.63844|
78 ||389 ||Private (PATTA) |IDry || 2605.02 (Square Meter )| 0.260502)|
79 |[390 ||Private (PATTA) % ||2731.63 (Square Meter )| 0.2731627]
B0 |[391 ||Private (PATTA) |lDry || 7941.95 (Square Meter )| 0.794195|
81 |[393 ||Private (PATTA) lory | 7591.61 (Square Meter )|| 0.759161]
82 |[394 ||Private (PATTA) % |2225.77 (Square Meter )| 0.222577|
83 ||395 ||Private (PATTA) |lDry || 758.785 (Square Meter )| 0.075879)|
[84  |[396 ||Private (PATTA) lory ||5386.19 (Square Meter )|| 0.538619)
I35 |[398 ||Private (PATTA) % |8751.33 (Square Meter )| 0.875133]
l86  ||399 ||Private (PATTA) |lDry || 24205.3 (Square Meter )| 2.420526)
87 |l67 ||Private (PATTA) [|wet || 75.969 (Square Meter )|| 0.007597|
B8 |71 ||Private (PATTA) || wet || 1413 (Square Meter )|| 0.1413|
B9 |79 ||Private (PATTA) [[wet ||303.514 (Square Meter )| 0.030351|
90  |lo4 ||Private (PATTA) [|wet || 2630.46 (Square Meter )|| 0.263046|
91 |los ||Private (PATTA) || wet ||1871.17 (Square Meter )| 0.1871168|
92 |lo7 ||Private (PATTA) |[wet || 25.951 (Square Meter )| 0.0025951|
|Vi||age: Kothapet |
3 |75 |[Private (PATTA) = |[809.371 (Square Meter )| 0.08094]
loa  ||385 ||Private (Patta) |IDry ||1365.81 (Square Meter )| 0.13658]
|95 ||Road ||Government (Road) ||Dry ||245.502 (Square Meter )|| 0.02455|
|Taluk: Narsapur |
|Vi||age: Moosapet |
|96 ||14 ||Private (Patta ) ||Dry || 776.85 (Square Meter)|| 0.07769|
|Vi||age: Reddipally |
o7 112 ||Private (PATTA) |lDry || 556.443 (Square Meter )| 0.0556443|
|98 ||149 ||Private (PATTA) ||Dry || 92.4 (Square Meter )|| 0.0092414|
o9 150 ||Private (PATTA) |[ory || 512.81 (Square Meter )| 0.0512814]
[100 |l151 ||Private (patta ) |lDry || 340.89 (Square Meter )| 0.0340885|
101 |[154 ||Private (PATTA) lory ||1821.09 (Square Meter )|| 0.1821085)|
[102 155 ||Government (Shikam) ~ |[wet |[2519.77 (Square Meter )| 0.251977]
[103 |61 ||Private (PATTA) |lDry || 50.586 (Square Meter )| 0.0050586|
104 |l167 ||Private (PATTA) [lwet || 799.36 (Square Meter )| 0.0799363)|
105 |71 ||Private (PATTA) |[wet || 264.94 (Square Meter )| 0.0264938)|
106 |[172 ||Private (PATTA) |l wet || 131.81 (Square Meter )| 0.0131808|
|107 ||174 ||Government (Assigned ) ||Wet || 986.35 (Square Meter)|| 0.0986347|
|108 ||l75 ||Government (parampogu) ||dry || 910.54 (Square Meter)” 0.0910543|
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|109 ||176 ||Private (Patta ) ||Wet || 800.15 (Square Meter)“ 0.0800146|
120 |l63 ||Private (PATTA) || Wet || 252.928 (Square Meter )|| 0.0252928|
111 |l64 ||Private (Patta) |[ory | 365.186 (Square Meter )| 0.0365186|
112 |[75 ||Private (PATTA) [[wet ||4451.54 (Square Meter )| 0.4451542]
113 ||76 ||Private (PATTA) |[Dry || 142.985 (Square Meter )|| 0.0142985|
114 |[77 ||Private (Inam ) |[ory ||821.643 (Square Meter )| 0.0821643|
115 |79 ||Private (Inam ) [[wet ||455.271 (Square Meter )| 0.0455271|
116 |82 ||Private (Inam ) [[wet || 498.64 (Square Meter )| 0.0498643|
117  |[s4 ||Private (Inam ) |[ory || 829.57 (Square Meter )| 0.0829571]
118 |l85 ||Private (PATTA) |[ory || 289.14 (Square Meter )| 0.0289141|
119 |87 ||Private (Patta) |IDry || 105.94 (Square Meter )| 0.0105943|
[120  |[s8 ||Private (Patta) % || 1963 (Square Meter )|| 0.1962999)
121 |j89 ||Private (PATTA) |lDry || 252.91 (Square Meter )| 0.0252914|
[122  |l96 ||Private (PATTA) [|wet || 3844.51 (Square Meter )|| 0.3844513|
|Vi||age: Chinnachintakunta |
123 |l403 ||Private (Patta) |lDry || 304 (Square Meter )| 0.030351|
|124 ||406 ||Government (Assigned) ||Dry || 44.94 (Square Meter )|| 0.004494|
[125 407 ||Private (patta ) % ||5058.57 (Square Meter )|| 0.505857|
126  |l428 ||Private (Patta) |lDry || 1331 (Square Meter )| 0.133081|
[127 429 ||Private (Patta) lory || 110 (Square Meter )|| 0.011016|
128 |[430 ||Private (Patta) % || 321 (Square Meter )|| 0.032138|
129  |l432 ||Private (PATTA) |IDry || 37.557 (Square Meter )| 0.003756|
|130 ||436 ||Private (Patta) ||Dry ||8104.54 (Square Meter )|| 0.810454|
[131 438 |[Private (Patta) Dry [ 6727.9 (Square Meter )| 0.67279]
132 ||443 ||Private (Patta) |IDry ||135.071 (Square Meter )| 0.013507|
133 482 igsvigrnnergefgn(govenment Dry 3011 (Square Meter ) 0.301087
| Total||  30.0812838
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